
CENThAL ADMINISTRATIVE T&IBUNL 
ERNAKIJLAM BENCH 

O..414J94 

Wednesday, this the 19th October, 1994 

CORAM: 

HON'BiE NR. JJSTICE CETTUR SAWAR&N NAIR, VICE C}IRNhN 

1-LN 'BE MR. P.V. TUrKATAKRISaJAN O  ADMINISTRATIVE MEMBER 

N. Suresh 1(umar S/o Nadhavan Piiiai 
• Nambiarayyath iuse,.Payyanalloor 

Nooranadu P.O. 	 Applicant 

By Advocate Jjr. N. R. Rajendran Nair 

vs. 

The Superintendent of Post Offices 
Maveliicicara 

The Employment Of ficer, Maveli)ckara 

The Union of India represented by 
Secretary to Govern nt, Department 
of Posts. New, Delhi 	 Respondents 

By Advocate DW. C. Kochuni Nair, SCGC for R 1 & 3 

ORDER 

CkTTUR SANMARAN NAIR (i), VICE CWIRNN 

Standing Counsel for respondents submits that 

applicant has been selected for regular appointment and 

that the order of appointment is being issued. We record 

this subnassion. It is. uxmecessary to consider the 

application on merits and we dismiss it accordingly. 

NO COStS. 

Lted the 19th October, 1994 

c. 
P. V. VJTAKRISHNAN 	CHETTUR SANKARAN NAIR (j) 
ADMINISTRATIVE MEMBER 	 VICE CHIRL.SAN 

Kmn 191094 


